
615 WTitten AnS'WeTs SRAVANA '¥t. 1887 (SAKA) Written AnS'Werr 616 

The MlDJster of Petroleum and 
Chemicals (Shrl HumayUll Kablr): (a) 
to (c). Indian Oil Corporation Limit-
ed (Retlneries Division) and Messr. 
Industrial export of Rumania have 
jointly drawn up a scheme fol' expan· 
aion ot the Gauhati refinery. The 
.cherne envisages e>opansion from the 
present capacity ot 0'75 million tonne. 
'" either 1'10 million tonnes Or 1.25 
million tonnes. Government has not 
~ e  a dedsion yet on this soheme. 

lIIeerut UDlnnlty 

{ 
Shri D. C. Sharma: Ie.. Shrl R. S. Pande,.: 
Shrl Yasbpal SiD&'h: 

Will the Minister of Education be 
pleased to state: 

(tt) whether a new University !o be 
named Meerut University is proposed 

'" be set up; 

(b) It so. the districts whlch will be 
attsched to this University; and 

(e) when it is likely to start func-
tioning? 

The MInister of Education (Sh.1 
M. C. Chal'la): (a) Yes, Sir. 

(b) nnd (c). Infonnation is being 
collected from the Government of 
Uttar Pradesh and will he laid on the 
Table of the House in ~  cour~~  

TbreateDllI1' Letten to EducatloD 
Minister 

{ 
Shrl D. C Sharma: 

204. Sbrlmatl Savltrl Nilam: 
Shrl Ya.hpal Slnlrh: 

Will the Mini'iter ,.f Uome Alralrs 
be pleused to state: 

(a) whether it is a tact tha: the 
1Jnian Education Mir.ister received 
t.hreatening ette -~ fot' his ~ of 

'the Aligarh Univer3it)' alTair. durin" 
:Way, 1965; 

(t) wbether any action has been 
taken in the maHer; and 

(e) if so. with what result' 

The MlDIater of Rome Alral.... (Slort 
Nanda): (a) Yes, Sir. 

(b) and (c). Four letters were re_ 
ceived. One was anon)"InOUS and two 
appear to be ~ey o y ou  Thr 

writer of fourth letter has been tra('· 
ed. He i. reported to be mentally un-
sound. The po",ibility of pro"ccutinl 
him is under consideration. 

Salary to D. M. C. Emplo,._ 

{
Shrl Ram .... w.r Tantta· 

205. Shrl N.val Prabhakar: 
Shrl R. S. Pand.,.: 

Will the Minister of Home Air ..... 
be pleased to state: 

(a) whether it I. a tact that the 
Delhi Municipal Corporation were DOt 
in a position to gh .. e salary to more 
than halt of its employees for the 
month of May, 1965; 

(b) if ,0, the reasons therefor: and 

(e) Ih,' .leps taken to meet the 
situation and to avoid such contiA-
gencies in future? 

The Deputy Minister In th., Minlo-
try of Home Alral", (Shrl L. N. 
MI.hra): (a) and (b). The D"lhi 
Municipal Corporation ur ~  sa!a-
ries for the month of May to it. em-
ployees bel ween 1st and 10th June. 
1965. The delay In disburoement wn. 
due to shortage of fund. with the Cor· 
poration. 

(c) In March, 1965, the Govern-
mC!nt have appoinl.c..'<i a Commi!lsion or 
Inquiry to inquirp into the flnanc:ial 
resources and requirements of DeIhl 
Municipal Corpora: inn and the New 
Delhi Munic'ipal Committee 10 that 
the ti c~  of the local JluthoTilies 
in Delhi can be plac-ed on a lOun. 
dot1n8 

NabIaaM ........ 

206. Shrl Shree Narayan no., Will 
t ~ i i ~er of Education he Jlleased 
to t ~e  

(a) whether Government have con-

tributed toward. the fund. bein, col-




